FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR
M.P. AGRO BRK ENERGY FOODS LIMITED
OPERATING IN BUSINESS OF MANUFACTURING AND PROCESSING OF
CHANA DAL AND ATTA, HAVING ITS REGISTERED OFFICE &
MANUFACTURING FACILITIES AT
PLOT NO. 71 (B&C) INDUSTRIAL AREA, DEWAS, MADHYA PRADESH, 455001
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN & CIN/ LLP No.

M.P. AGRO BRK ENERGY FOODS
LIMITED

PAN: AADCB1144]

CIN: U15410MP2007PLC019486

Address of the registered office

Registered office: Plot No. 71 (B & C)
Industrial Area, Dewas, Madhya
Pradesh, 455001

URL of website

Not available

Details of place where majority of
fixed assets are located

Factory Address: Plot No. 71 (B & C)
Industrial Area, Dewas, Madhya
Pradesh, 455001

Installed  capacity of main

products/ services

The CD is in the business of processing of
Chana Dal and Atta manufacturing, with
an estimated installed capacity of approx.
33,000 MT per annum.

Quantity and value of main
products/ services sold in last
financial year

As per last available audited financial
statements for FY 2024-25, total revenue
from operations were INR 617.87 Lacs.

Number of employees/ workmen

Nil

Further details including last
available financial statements (with
schedules) of two years, lists of
creditors are available at URL:

The financial statements and other details
of the CD can be obtained by sending an
email at cirp.mpagro2025@gmail.com

List of creditors is available on the
website of IBBI:
https:/ /ibbi.gov.in/claims/claim-
process/U15410MP2007PLC019486

Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

Eligibility criteria is mentioned in
detailed Expression of Interest document
which can be obtained by sending an
email at cirp.mpagro2025@gmail.com

10.

Last date for receipt of expression
of interest

07/03/2026

11.

Date of issue of provisional list of
prospective resolution applicants

17/03/2026

12.

Last date for submission of
objections to provisional list

22/03/2026

13.

Date of issue of final list of
prospective resolution applicants

01/04/2026

14.

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

06,/04/2026

15.

Last date for submission of
resolution plans

06,/05/2026

16.

Process email id to submit

Expression of Interest

cirp.mpagro2025@gmail.com




17. | Details of the corporate debtor’s | The Corporate Debtor is registered as
registration status as MSME MSME
[Reg. No. UDYAM-MP-16-0004636]

1 &
Mangesh Vitthal Kekre

IBBI Reg. No: IBBI/IPA-001/IP-P00539/2017-18 /10964

607, Chetak Centre, RNT Marg, Near Hotel Shreemaya,

Indore, M.P. - 452001

Date:19/02/2026 Resolution Professional - M.P. Agro BRK Energy Foods Limited
Place: Indore AFA Valid till 31/12/2026



www,freepressjournal.in

Mayawati to contest UP Assembly
polls alone, rejects alliance talks

Biswajeet Banerjee
LUCKNOW

Bahujan Samaj Party chief
Mayawati on Wednesday an-
nounced that her party will
contest the next Uttar Pradesh
Assembly elections on its own,
rejecting speculation about any
alliance with other political
parties.

Addressing party workers in
Lucknow, Mayawati said re-
ports suggesting that the BSP
may enter into an alliance were
false and misleading. She said
the party will fight the elections
independently and urged sup-
porters to stay focused and
work towards forming a major-
ity government on their own
strength, as in 2007.

She alleged that as elections
draw closer, political rivals
would intensify efforts to keep
the BSP out of power and
spread misinformation. Maya-
wati said the thinking of rival
parties including the Congress,
the Samajwadi Party and the
Bharatiya Janata Party was nar-
row and opposed to Ambed-
karite ideology. She appealed to
Ambedkarite supporters across
the country to unite to protect
the dignity and ideals of Dr BR
Ambbedkar and strengthen
the movement inspired by him.
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Mayawati also criticised
what she described as self serv-
ing narratives that project artifi-
cial intelligence as the key to
progress while ignoring the
need to strengthen democracy
and the Constitution. She said

safeguarding  constitutional
values should remain the prior-
ity

On her residence in the na-
tional capital, Mayawati said
she had been allotted a Type 8
bungalow after a long gap,
keeping in view her security
requirements. She said some
people were spreading mis-
leading claims over the allot-
ment and asked party workers
to remain cautious about such
campaigns.

Recalling the 2 June 1995 at-
tack at the Lucknow State Guest

PATNA

Bihar legislative council on
Wednesday witnessed up-
roarious scenes after RJD

which was the reason for the al-
lotment of the higher security
category residence.

JPPUSHIVALIK SMALL FINANCE BANK LTD.

‘ Registered Office : 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025
CIN : U65900DL2020PLC366027

POSSESSION NOTICE (For immovable property) Rule 8(1)
Whereas, the undersigned being the Authorized officer of the Shivalik Small Finance Bank er.
Shivalik Mercantile Co-operative Bank Ltd. under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act 2002. and in exercise of Powers
conferred under section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules
2002, issued a Demand Notice dated 10-12-2025 for 103041547095 calling upon the 1. Mr.
Sharif Khan S/lo Gani Mohmmad (Borrower) 789 K, Laduna M.No. 722 Se Ant Tak,
Village-Laduna, Teh. Sitamau, Distt-Mandsaur, Madhya Pradesh, 458389, 2. Mrs.
Rubeena B W/o Sharif Khan (Co-Borrower/ Mortgagor) 789 K, Laduna M.No. 722 Se Ant
Tak, Village-Laduna, Teh. Sitamau, Distt-Mandsaur, Madhya Pradesh, 458389 within 60
days from the date of receipt of the said notice. The Borrower having failed to repay the
amount, notice is hereby given to the Borrower(s) and the public in general that the
undersigned has taken possession of the property described herein below in exercise of
powers conferred on him/her under sub-section (4) of section 13 of the Act read with rule 8 of
the Security Interest(Enforcement) Rules 2002 on the 17th Day of February of the year
2026. The Borrower(s) in particular and the public in general are hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of the
Shivalik Small Finance Bank Ltd. for an amount of Rs. 5,40,000/- (Rupees Five Lakh Forty
Thousand Only) and interest thereon.
The Borrower’s aftention is invited to provisions of Sub-Section (8) of Section 13 of the Act, in
respect of ime available, to redeem the secured assets.

Description of the Inmovable Property
Equitable Mortgage on Property:
Residential Plot total measuring an area of 1200 Sq. Ft. 111.52 Sq. Mtr., Situated at
P.H.No. 39/24, Part of Survey No. 1506/1/1/8/1, Village Laudna, Tehsil Sitamau, Distt-
Mandsaur, Madhya Pradesh. Registered in revenue records of E- Registration No.
MP249412023A11832879 Dated 12-05-2023. In the name of Mrs. Rubeena B W/o Sharif

nation

Indore, Thursday, February 19, 2026
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Row over fake certificate of JD(U) leader

MLC Sunil Singh alleged that senior JD (U) leader and min-
ister Ashok Choudhary's educational certificates were
fake. Dheeraj Kumar

House, Mayawati said she was |khan.

targeted during the Samajwadi |Bounded by:

Party government and that her |[East | KachhaPublicRoad West | Land ofAatik Kha S/o Gani

security cover was enhanced by Mohammad

the Centre after the incident. |North|OwnLandofSeller& South | Plotof Sehrunnisha W/o Amanullah

She said the threat perception Plot of Sultana Bee

had not reduced over the years | pate: 17/0212026 Sdi- Authorised Officer
and had, in fact, increased, |Place: Noida Shivalik Small Finance Bank Ltd.

FORM No.
[See Regulation 33(2)]

By Regd. A/D, Dasti Failing which by Publication.
OFFICE OF THE RECOVERY OFFICER - I/l
DEBTS RECOVERY TRIBUNAL JABALPUR

2nd & 3rd Floor, Sanchar Vikas Bhawan (BSNL Building),
Near Head Post Office, Residency Road, Jabalpur - 482001, M.P.
NOTICE FOR SETTLING A SALE PROCLAMATION UNDER RULE 53
OF THE SECOND SCHEDULE TO THE INCOME TAX ACT, 1961 READ
WITH THE RECOVERY OF DEBTS & BANKRUPTCY ACT, 1993.

RC/61/2016 UCO BANK 12-02-2026
Versus
AJAY SINGH
To
(CD1) AJAY SINGH
HN 252, WARD 8, VILL-ROHNI, KHANDWA (M.P.)-450001
(CD2) PARVATIBAI
HN 252, WARD 8, VILL-ROHNI, KHANDWA (M.P.)-450001
(CD3) OMPRAKASH

HN 600, VILL-KHIDGAON, EAST NIMAR, KHANDWA (M.P.)-450001
Whereas you the was ordered by the Presiding Officer of DEBTS
RECOVERY TRIBUNAL JABALPUR who had issued the Recovery Certificate
dated 03.02.2016 in 0A/203/2014 to pay to the Applicant Bank(s)/Financial
Institution Name of applicant, the sum of Rs.1187441.00/- (Rupees Eleven
Lakhs Eighty Seven Thousands Four Hundred Forty One Only) along with
pendentellite and future interest @ 11.20% Simple Interest Yearly w.e.f.
30.07.2014 til realization and costs of Rs. 14000 (Rupees Fourteen
Thousand Only), and whereas the said has not been paid, the undersigned
has ordered the sale of undermentioned immovable/Immoveable property.
2. You are hereby informed that the 26.03.2026 at 10.30 A.M. has been fixed
for drawing up the proclamation of sale and settling the terms thereof. You are
requested to bring to the notice of the undersigned any encumbrances, charges,
claims or liabilities attached to the said properties or any portion thereof.
Specification of property
Agriculture Land bearing Survey No. 103, Admeasuring 1.41 Hectare;
140/2 Admeasuring 0.25 Hectare and 149 Admeasuring 0.82 Hectare; 622
Admeasuring 0.02 Hectare; 88/1 Admeasuring 1.07 Hectare, Village
Rohini, District Khandwa (M.P.)
Given under my hand and the seal of the Tribunal, on this date: 12.02.2026.

Recovery Officer

DEBTS RECOVERY TRIBUNAL, JABALPUR

Transport Nagar, Indore Branch

aﬂi 31t @ﬁzf 3, Anjani Plaza, Ashok Nagar,
Bank of Baroda Bhawarkuwa Road, Indore,

ABRIDGED NOTICE TO BORROWER

Notice is hereby given to the public in general and in particular to the Borrower (s)
M/s STR Company Proprietor Mrs Pooja Silavat W/o Mr Revaram Silavat, 19-B,
Veena Nagar, Sukhlia, Indore (MP)-452010 and (Guarantor/s) Mr Revaram Silavat
S/0 Mr Sonilal Silavat, 19-B, Veena Nagar, Sukhlia, Indore (MP)-452010 that bank
has granted you credit facilities pursuant to acceptance of the sanction letter dated
22-11-2024, however as per terms of sanction you have failed to repay the regular
EMI'amount, resulting in default. As a result, your debt has been classified as a Non
Performing Asset (NPA) on 20-10-2025 in terms of RBI guidelines.

You are required to pay the total dues amounting to Rs. 4,41,099.52 within 30 days
from the publication of this notice. If payment is not made within the said period,
bank will be entitled to repossess the hypothecated movable assets and take other
necessary actions in respect of hypothecated assets, including selling the assets to
recover the outstanding amount. Any remaining balance will lead to further legal
proceedings.

For detailed demand cum repossession notice, please refer / visit to the website link
hitps://www.bankofbaroda.bank.in
Place : Indore, Date: 19.02.2026

Bank of Baroda , Indore

AR

HINDUJA
HOUSING FINANCE

HINDUJA HOUSING FINANCE LIMITED

Corporate Office: 167-169, 2nd floor, Near Little Mount Metro Station, Saipet, Chennai - 600015
Regional Office - 101-B, st Floor, NRK Business Park, Vijaynagar, Indore (MP) - 452010

Email - auction@hindujahousingfinance.com

DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT,2002
Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets And Enforcement of Security Interest Act,2002 (the said act) read with
rule 3(1) of the Security Interest (Enforcement) ) Rules,2002 (the said rules). In exercise of powers conferred under section 13 (12) of the said act read
with rule 3 of the said Rules, the Authorised Officer of HHFL has issued demand notice under section 13(2) of the said act, calling upon the
Borrower(s)/Guarantor(s), to repay the amount mentioned in respective demand notice issued to them. In connection with above, notice is hereby given,
once again, to the Borrower & Guarantor to pay within 60 days from the publication of this notice, the amounts indicated here in below. The detail of the
Borrower & Guarantor, amount due and security offered towards repayment of loan amount are as under :-

MP/IDR/UJJN/A000003079 11/02/2026 House No. 61, LSN. 51, Plot No. 61, Village- Lapakhedi, GP- Raghogarh, Tah.
Mr. SHIVPAL RAJPUT Rs. 981530 /- & Dist- Agar Malwa (MP) , Rural , Agar, Madhya Pradesh , India - 465441
Mrs. Rachna Bai Total Area - 114 Sq.mt Bounded As - East - Survey No. 45 House Of
Mr. NARAYAN SINGH RAJPUT Rajendra Singh S/o Sohan Singh, West - Aam Rasta, North - Survey No. 45
Baada Of Rajendra Singh S/o Subhag Singh, South - Aam Kacha Rasta
MP/IDR/UJJN/A000001985 11/02/2026 Survey No 54/2 Gram Kharkhadi, Th Tarana,Gram Kharkhadi,Near By Nag

Mr. SOHAN S/0 ANDAR SINGH
Mrs. Kali Bai

Rs.1027497/-

Mandir, Ujjain, Madhya Pradesh , Rural , Ujjain , Madhya Pradesh , India -
456770 - Total Area - 399.62 Sq.mt Bounded As - East - Land Bearing
Survey No. 54/4, West - Land Bearing Survey No. 54/2, North - Land Bearing
Survey No. 54/2, South - Road

FORM NO.
[See Regulation 33(2)]
By Regd. A/D. Dasti failing which by Publication

OFFICE OF THE RECOVERY OFFICER - I/l
DEBTS RECOVERY TRIBUNAL JABALPUR
2nd & 3rd Floor, Sanchar Vikas Bhavan (BSNL Building), Near Head
Post Office Residency Road, Jabalpur -482001, MP.
NOTICE FOR SETTLING A SALE PROCLAMATION UNDER RULE 53 OF
THE SECOND SCHEDULE TO THE INCOME TAX ACT, 1961 READ WITH THE
RECOVERY OF DEBTS & BANKRUPTCY ACT, 1993.

RC/605/2019 PUNJAB NATIONAL BANK 10-02-2026
Versus

To, NARGAYA

(CD1) NARGAYA

GOPALPURA, TEH-BHAGWANPURA, KHARGONE

(CD2) RAJENDRA SINGH TANWAR

VILL-BHILGAON, TEH-KASARWAD KHARGONE (M.P.)-451001
Whereas you the NARGAYA was ordered by the Presiding Officer of DEBTS RECOVERY
TRIBUNAL JABALPUR who had issued the Recovery Certificate dated 28/09/2019 in
0A/1035/2018 to pay to the Applicant Banks) Financial Institution(s) Name of applicant,
the sum of Rs 2720382.00 (Rupees Twenty Seven Lakhs Twenty Thousands Three
Hundred Eighty Two Only) along with pendentellite and future interest @ 12.00% Simple
Interest Yearly w.e.f. 27/08/2018 till realization and costs of Rs 30000 (Rupees Thirty
Thousands Only), and whereas the said has not been paid, the undersigned has ordered
the sale of undermentioned immovable/ Inmoveable property.

2. You are hereby informed that the 25/03/2026 at 10.30 A.M. has been fixed for drawing
up the proclamation of sale and settling the terms thereof. You are requested to bring to the
notice of the undersigned any encumbrances, charges, claims or liabilities attached to the
said properties or any portion thereof.

Specification of property

Agriculture Land on Survey No. 82, 84 & 86, situated at Village-Gopalpura, Tehsil-
Bhagwanpur, District- Khargone (M.P.) Area admeasuring 2.590 Hectare; Property in the
name of ShriNargaya s/o Shri Maku.

Given under my hand and the seal of the Tribunal, on this date: 10/02/2026

Ms Priti Desai
Recovery Officer-l, Debts Recovery Tribunal
Govt. of India, Ministry of Finance
Jabalpur (M.P. & C.G. States)

INVITATION FOR EXPRESSION OF INTEREST FOR
M.P. AGRO BRK ENERGY FOODS LIMITED
OPERATING IN BUSINESS OF MANUFACTURING AND PROCESSING OF CHANA DAL

AND ATTA, HAVING ITS REGISTERED OFFICE & MANUFACTURING FACILITIES AT

Open Land, North - House Of Mr. Bane Singh And Open Land, South - House
Of Mr. Dilip Singh And Open Land

Mr. LALSINGH RAJPUT
Mrs. KOMAL BAI

Rs.1786778/-

krishna Kunj Colony, Hospital Road, Near Ram Temple, Tarana, Madhya
Pradesh, 456665, Total Area - 55.70873 Sq.mt Bounded As - East - Colony

Demand Notice Date - MP/UJJ/AGAR/A000001218  |11/02/2026 Property Is Situated At, No : House no 294, Street Name: New colony, Floor| Und PLbOT N°|- 7:'1 (581‘0)f'NDUth'?“\ls‘;'ZEAfvt?‘EVIVASvI MAD"VAdP;A':‘ES“{ 4%5003 fIndi
Name of Borrower(s) Amoun Description of Property . ANILMALWEEY Re.608683/- | Nox 0 Gram Malwasa, Gram alwasa colny, tear water Tark, AGA%, - R A
MP/IDR/UJJN/A000002494 | 11/02/2026 House No 144,Gram Khajuriya sadarTehsil Ghatiya,Shiv Mandir, Ujjain,| "S- aanya Fradesn, otalArea- 65 Sq.mt BOuNCen AS - East- GOVl - je=r FETEVARTDARTICOTARS
Mr. ARJUN SINGH Rs.791779/-  |Madhya Pradesh, 456550 , Rural , Ghatiya , Madhya Pradesh , India - land (305), West - House of Gangaram s/o Sevaram, North - Agricufture land) ==~ 5 dobt VLP. AGRO BRK ENERGY FOODS LIVITED
; _ _Eact. of narayan singh, South - Common road - | Name of the corporate debtor -
Mrs. Sulochna Bai 456550. Total Area—1409.56 sq.ft. Bounded As - East - House Of Nanuram along with PAN & CIN/ LLP No. PAN: AADCB1144)
S/o Bhagirath, West - House Of Vishnu S/o Sidhu, North - Common Way,| MP/UJJ/AGAR/A000001135  |11/02/2026 Property Is Situated At, no : 200, Phn 26, Block No. 332/2 (b), Floor No: Ona, CIN: U15410MP2007PLC019486
South - House Of Nanuram & Vishnu Mr. BALU SINGH SONDHIYA | Rs.912258/- | Gram Metpur, Govt School, Susner, Madhya Pradesh, 465447 Total Area -| [ 2- | Address of the registered office | Registered office: Plot No. 71 (B & C) Industrial
MP/UJJ/AGAR/A000000300 | 11/02/2026 Property Is Situated At ,Survey no 624 House no 35,Gram Kothada, Tehsil| Mrs. PAVITRABAI 194 Sq.mt Bounded As - East - Govt Land, West - Common Way, North -|  |——erorere ~rea, Dowas. Vadhya Pradesh, 455001
Mr. Babulal Vairagi Rs. 687645/- Susner, Ram Mandir, AGAR, Madhya Pradesh, 465440. Total Area — 185.87 House Of Siddhu Singh, South - House Of Shivial 7. [ Details of place where majority Factory Address: Plot No. 71 (B & C) Industrial
Mrs. Kavita Vairagi Sq.mt. Bounded As - Eqst—Cc Road Aam Rasta,Wes’_[-Cc Road Aam Rasta,| mp/uJJ/AGAR/A000000527 | 11/02/2026 Property Is Situated At , Makan N. 20, Bhawanipura, Ram Mandir Ke Pas, of fixed assets are located Area, Dewas, Madhya Pradesh, 455001
North - Plot Of Prakash Ji, South - House Of Jagnnath Ji Mr. BALU SINGH Rs.696242/- | Rural, Susner, Madhya Pradesh, India - 465447 Total Area - 1450 Sqft| || > | s led fapecty of main gfaff;;"a:C‘,e;t’t“asggiigc‘;ﬁf:;i';ﬁf’afn
MP/IDR/UJJN/AD00002210  |11/02/2026 Property Is Situated At, House No 48, House No 48, Gram Ruie, Tehsil|Mrs. RUKMABAI Bounded As - East - House Of Rama Ji, West - Common Road, North - estimated installed capacity of approx.
Mr. BADRILAL S/0 PADAM |Rs. 495109/- Ghatiya, Water Tank, Ujjain, Madhya Pradesh, 456006 , Water Tank, Rural House Of Sardar Singh, South - House Of Kaniram _ _ 33000 MTperannum.
SINGH Ujain , Madhya Pradesh, India - 456006 Total Area - 1512 Sq.ft Bounded | yp/uy,/AGAR/A0D0000413 [ 11/02/2026 | PropertyIs Situated At, Survey No 111 Megha Khedi 17, Ram MandirKe Pas,| [ & | ey o0 e o0 e e o 2% tor rovanue
Mrs. Manju Bai As - East - House Of Hokam Singh, West - House Of Chandar Singh, North -| iy BALUSINGHTANWAR | Rs.636054/- | Main Road, Rural, Moman Badodiya, Madhya Pradesh, India - 465226, Total fnancial year from operations were INR 617,87 Lacs,
Mr. Devi Singh OpenLand, South-Road Mrs. Bhagwanta Bai Area - 3835.94 Sq.ft Bounded As - East - Road, West - House Of Man Singh,| | 7. [ Number of employees/ workmen | Nil
MP/IDR/UJJN/AD00002442  [11/02/2026 | House No. 266 Gram Khajuriya Sadar Tehsil Ghatiya District Ujjain , Rural ,|Mr. Ishwar singh North - Gali And Chouk, South - House Of Ishwar Singh 8 | Further details including last The financial siatements and other detals
Mr. BALU SINGH Rs.1076081/- |Ujjain , Madhya Pradesh , India - 456550 Total Area - 2045 Sq.Ft Bounded : . available financial statements | of the GD can be obtained by sending an
! ' MP/UJJ/AGAR/A000000869 | 11/02/2026 Property Is Situated At, House On Plot No. 92(p), Phn. 02, Situated At Gram (with schedules) of two years, email at cirp.mpagro2025@gmail.com
Mrs. MANJU BAI As - East - House Of Babulal /o Prahlad, & Bhagwan Meharban , Babulal S/o I ’ " lists of creditors are available List of creditors is available on the website
G West - C Road. North - H Of Banshilal /o Bukh Mr. BHARAT SINGH YADAV Rs.741040/- Malikhedi, 0, Agar, Ram Mandir, Rural, Agar, Madhya Pradesh, India - URL: £1BBI - hitoe: /b cov.n/clai -
S and Of ooy o Hori = Flouse B Eansital S0 BURaT, wrs. KAUSHALYA YADAV 465441, Total Area - 165.98 Sq.mt Bounded As - East - House Of Bhuvan atURL: e Ui a ompaormcotose
P P Singh 5/0 Gangaram, West - House Of Shivnarayan /o Gangaramr, North -| |5 Eiigibility for resolution applicants | Eligibility criteria is mentioned in detailed
MP/IDR/UJJN/A000002396 11/02/2026 Property IS Situated At, Survey No. 267/1 And 268, Plinth No. 67/2, Road, South - Road under section 25(2)(h) of the Expression of Interest document which can
Mr. BHERU SINGH Rs.880732/- | Gram Chorwasa Th Madhipur Dist |, Rural , Ujiin , Madhya Pradesh . ypy1y)./AGAR/A0D0000647 | 11/02/2026 | Property s Situated At, House/plot/survey No. 345 Ph.no. 52, Badagon, 0, Code is available at URL: e e el at
Mrs. SHAYAMU BAI India - 456443 Total Area - 8800 Sq.Ft Bounded As - East - Land 3 B _ _
h . Mr. DESHRAJ RAM SINGH Rs. 826719/ Ram Mandir Ke Pas, Rural, Agar, Madhya Pradesh, India - 465441, Total Area| |10, | Last date for receipt of expression | 07/03/2026
gg;‘geyN'\é?;[ﬁﬁR?fﬁ;nmiﬁga[‘g;g %/TOSBJRZ‘}’,V%OS'Z%Q /‘J1'* gv ;Ztn-ls(i;r?g;lms% Mrs. NANDAKUVAR BAI - 82 Sq.mt Bounded As - East - House Of Tanwar Singh, West - Common of interest
’ - ' Way, North - House Of Surbhan Singh, South - House Of Ranjeet Singh 11. | Date of issue of provisional list of | 17/03/2026
Bhanwarsingh Ji & Other Survey No. 269, 270, South - Land Survey No. y g J g prospective resolution applicants
267/2/1 Bhagwan Singh S/o Dhulsingh Ji & Amar Singh S/o Dhulsingh| MP/UJJ/AGAR/AD00000501 | 11/02/2026 Property Is Situated At, Payali, Ram Mandir Ke Pas, Urban, Susner, Madhya| |22 Last date for submission of 22/03/2026
Land Survey No. 267/2/2 Mr. DEVKARAN MALVIYA Rs.1633870/- | Pradesh, India - 465447, Total Area - 1280 Sq.ft Bounded As - East - House objections to provisional list
MP/IDR/UJJN/AODO001542 | 11/02/2026 | 53,Gram Amlawadkalan PHN 36 Tehsil Badnagar, Near Gram Panchayat, Mrs. LALITA MALVIYA Of Dinesh Ji, West - House Of Ghisalal i, North - Common Road, South -| | 13- Dale orsue offRal it r,  1014/04/2026
Ms. CHANDAR BAI Rs.462816/- | Ujjain, Madhya Pradesh, 456222 , Rural , Ujain , Madhya Pradesh , India -| M- DEVILAL MALVIYA Common Road T4. | Date of ssue of information | 06/04/2026
Mr. PADAM SINGH SISODIYA 456337 Total Area - XXXXXX Sq.Ft Bounded As - East - House Of Bane| MP/UJJ/AGAR/A000000969 | 11/02/2026 Property Is Situated At, House/plot/survey No. 212, Phn 52, Gram Badgoan, memorandum, evaluation matrix
Singh & Suresh Gurjar, West - House No. 54 Of Aaram Singh, North - Road,|Mr. GHANSHAYAM SINGH Rs.778745/- | Ram Mandir Ke Pas, Urban, Agar, Madhya Pradesh, India - 465441, Total and req‘t‘_eSt for 'Ie?_‘"““"" I’?'a”? o
South - House No. 61 Of Dhara Singh Mrs. TEENA KUVAR Area - 75 Sq.mt Bounded Ag - Egst - Common Way, West - House _Of Lal 15, [’;‘;f‘;ii;vfi[‘fu%,”n;;’;:n"ﬂf'“" ° 06/05/2026
MP/IDR/UJJN/A000002045 | 11/02/2026 House No. 171, PH.No. 51, Gram Karedi, Tehsil Makdon Distt. Ujjain M.P Singh 224, North - House Of Dilip Singh 204, South - House Of Kalyan Singh resolution plans
Mr. LAD SINGH Rs.2023513/- |Rural , Ujjain , Madhya Pradesh , India - 456007 Total Area - 346.09 Sq.mt (PlotNo. 212 Extra Part) 16. | Process email id to submit cirp.mpagro2025@gmail.com
Mrs. KELAM BAI Bounded As - East - Common Rasta, West - House Of Mr. Devsingh And| MP/IDR/UJJN/AD00003764 | 11/02/2026 | Property Is Situated At, no : Hno 144, Street Name: Near Garden, floor no: 2 Expression of Interest

17. | Details of the corporate debtor’s
registration status as MSME

The Corporate Debtor is registered as MSME
[Reg. No. UDYAM-MP-16-0004636]

Sd/-
Mangesh Vitthal Kekre

IBBI Reg. No: IBBI/IPA-001/1P-P00539/2017-18/10964
607, Chetak Centre, RNT Marg, Near Hotel Shreemaya, Indore, M.P. - 452001
Resolution Professional - M.P. Agro BRK Energy Foods Limited
AFA Valid till 31/12/2026

Date:19/02/2026
Place: Indore

POSSESSION NOTICE
(for immovable property)

Whereas,

The undersigned being the Authorized Officer of SAMMAAN CAPITAL LIMITED
(CIN:L65922DL2005PLC136029) (formerly known as INDIABULLS HOUSING
FINANCE LIMITED) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13 (12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued Demand Notice dated 18.11.2025 calling upon
the Borrower(s) MUKESH SHARMA and LOKESH (GUARANTOR) to repay the
amount mentioned in the Notice being Rs. 28,19,397.55 (Rupees Twenty Eight
Lakhs Nineteen Thousand Three Hundred Ninety Seven and Paise Fifty Five
Only) against Loan Account No. HHLRAT00553806 as on 17.11.2025 and interest
thereon within 60 days from the date of receipt of the said Notice.

The Borrower(s) having failed to repay the amount, Notice is hereby given to the
Borrower(s) and the public in general that the undersigned has taken Symbolic
Possession of the property described herein below in exercise of powers
conferred on him under Sub-Section (4) of Section 13 of the Act read with Rule 8 of
the Security Interest (Enforcement) Rules, 2002 on 16.02.2026.

The Borrower(s) in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of SAMMAAN CAPITAL LIMITED (formerly known as INDIABULLS
HOUSING FINANCE LIMITED) for an amount of Rs. 28,19,397.55 (Rupees
Twenty Eight Lakhs Nineteen Thousand Three Hundred Ninety Seven and
Paise Fifty Five Only) as on 17.11.2025 and interest thereon.

The Borrowers’ attention is invited to provisions of Sub-Section (8) of Section 13 of
the Actinrespect oftime available, to redeem the Secured Assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

North - Rasta, South - Rasta

MP/UJJ/AGAR/A000000391
Mr. SHIV SINGH
Mrs. Angoor Bala SISODIYA

11/02/2026
Rs. 157678 /-

Property Is Situated At, House No. 23, Situated at PH.No.24, Situated At Gram
Giroli, Panchayat Giroli, Th- Badod Dist Agar, Madhya Pradesh , India—465441
Total Area - 1764 Sq.ft. Bounded As - East - House Of Rugnath Singh, West -
House Of Vikram Singh, North - House Of Mervan Singh, South - Aam Rasta

MP/UJJ/AGAR/AD00000229 | 11/02/2026 Property Is Situated At Land survey no 470/2/2 Measuring 0.020 hec. Ka Aam Rasta, West - House Of Ghanshaym Ji Prajapati, North - House Of
Mr. LAL SINGH MAKVANA Rs.556380/- |Situated village Mallupura tehsil Badod dist Agar Malwa M.P, India - Sanjay Jain, South - Plot No. 145 Of Anil Joshi
Mrs. SARKUVAR BAI 465441Total Area- 0.020 hec. Bounded As - East - Way, West - House Of| MP/IDR/UJJN/A000001504 | 11/02/2026 Property Is Situated At, 115, Gram Ratadiya, Tehsil Ghatiya, Govt School,
Mr. Surendra Singh Shivpal Singh, North - Land Of Seller, South - Way Mr. MANGILAL JI Rs. 340575/- Ujjain, Madhya Pradesh, India - 456006, Total Area - Sg.mt Bounded As -
MP/IDR/UJJN/ADD0002599  |11/02/2026 | House No. 74/1 Gram Barandwa Tehsil Tarana District Ujjain , Rural , Tarana, | Mrs- HEMLATAJI East - House Of Hariram, West - Gali, North - Makan Of Ramaji, Ghissaji,
Mr. MADAN LAL Rs.804832/-  |Madhya Pradesh , India - 456770 Total Area- 192.19 Sq.mt. Bounded As - Naguji, South - Common Way
Mrs. SAYAR BAI East - House Of Devi Singh S/o Madanlal, West - House Of Bhim Singh, North| MP/UJJ/AGAR/A000000545 | 11/02/2026 Property Is Situated At, Sardarpura, Ram Mandir Ke Pas, Rural, Susner,
Mr. VISHNU S/0 MADAN LAL - Common Way, South -Govt Land Mr. NATWAR SINGH Rs. 873070/- Madhya Pradesh, India - 465447, Total Area - 270 Sq.mt Bounded As - East -
MP/IDR/UJJN/AOD0002637  |11/02/2026 | Property s Situated At, House No. 40 & 41, Survey No. 606, Ph No. 32, Gram| Mrs- ROSHANI BAI Eol”sg.thBg/'“ ﬁ'"gsh. S/ﬁ ZL;]F S'”Q“Nwe?t jsc"t'ﬁml_‘f” Wa‘ngM‘”r‘]“ - H°“§e Or:
Ms. MUNNA BAI Rs.935202/-  |Kalariya, Tehsil Susner , Rural , AGAR , Madhya Pradesh |, India - 465447 S?ouR;;rrr]lgSin ?] ursingn, hissal, ftagujl, south - House Dt Meharwan sing
Mr. ANDAR SINGH Total Area - 1765.28 Sq.Ft Bounded As - East - Road, West - House Of g
Chatar Singh, North - Road, South - House Of Narayan Singh MP/IDR/UJJN/A000003329 11/02/2026 Property Is Situated At, No : Property Is Situated At Survey No. 2568/4, Street|
MP/IDR/ULIN/AQOD003177 | 11/02/2026 | Property Is Situated At, 125, GRAM MURDAWAN, Tefsi Tarana, Near By| - "aatin oo Rs. 853265/ | Rame: Shkshak Coony,Floor lo: 0 kasba Sadnagar Kasba Badnagar Near
Mr. NARAYAN SINGH Rs.742223/-  (Bheru Mharaj Temple, Ujain, Madhya Pradesh - 456770 Total Area (1o y oergam snourana, ljain, Maciyaracest DA reA oo
r. AJAY JI Sq.mt Bounded As - East - Common Road, West - Common Road, North -
Mrs. SIMA BAI 925.360 Sq.Ft Bounded As - East - Common Road, West - House Of Mr. Mrs. NITU BAI Remaining Part Of Seller, South - Remaining Part Of Seller
Sardar Singh, North - House Of Udey Singh S/o Devi Singh, South - 126 - —— !
House Of Hokam Singh MP/IDR/UJJN/A000001836 11/02/2026 Property Is Situated At, 31, Gram Kharent, Phn 1, Ram Mandir, Ujjain, Rural,
MP/IDR/UJJN/ADDD001560  |11/02/2026 | Property Is Situated At , A Part of Land Survey no. 93 Situated at Shipra| Mr. PAWAN MANGILAL Rs.553968/- | Ujjain, Madhya Pradesh, India - 456222, Total Area - 74 Sq.mt Bounded As -
Ms. Pavitra Bai parmar Rs.761792/-  |vihar colony Shankarpur Maksi road Ujjain Tehsil & District Ujjain M.P India| Mrs- Ratan Bai East - Road, West - House Of Arvind Das Mohan Das, North - House Of Rahul
Mr. JAGDISH CHANDRA - 456010 Total Area - 45 Sq.mt Bounded As - East - Road Of Colony, West S/oHariram Ji, South - Plot Of Arvind Das Mohan Das
PARMAR - House No. 98 Of Suraj Jay Singh Maish, North - House No. 94, South -|MP/UJJ/BDGR/A000000153 | 11/02/2026 Property Is Situated At, House No. 58 Village Barkheda Khurad Tehsil
Rest Land Of Plot Mr. Rahul Rathor Rs. 600876/- Mahidpur Dist Ujjain, House No. 58 Gram Barkhedakhrud Patwari Halka No.
MP/IDR/UJJN/A000002468 | 11/02/2026 Plot No. 792, Ph No. 34, Survey No. 888, Gram Sundarsi, Th Polaykalan, Di|Ms. Radha Bai 50, Ram Mandir, Rural, Ujjain, Madhya Pradesh, India - 456222, Total Area -
Mr. RAJENDRA SO VIKARAM  |Rs.1545604/- |, Rural , Shajapur , Madhya Pradesh , India - 465113 Total Area - 1150 900 Sq.ftBounded As - East- Avas Of Baluji, West - Main Road, North - Gali,
Mrs. Rekha W/0 Rajendra Sq.mt Bounded As - East - Agriland And House Of Mangilal $/0 Rugnath South - Self Kaccha Aavas
Ji, West - Mud Way And Land Of Mansingh S/o Prahlad Ji, North - Land|MP/UJJ/AGAR/A000001139 11/02/2026 Property Is Situated At, House/plot No. 135, Phn 20, Block No.652(b),
Survey No. 889 Way, South - Agri Land Of Kailash S/0 Bhana Mr. SHIVNARAYAN YADAV Rs.538131/- Situated At Gram Salri, Gram Panchayat Salree, Rural, Agar, Madhya Pradesh,
MP/IDR/UJIN/ADD0001527  |11/02/2026  |Property Is Situated At ,Gram Kharkhai, tehsil Tarana,Govt|Mrs. BHOOLIBAI India - 465441 Total Area - 135 Sq.mt Bounded As - East - Common Road,
Mr. Ramesh Ji Rs.1007465/- | School,Ujjain,Madhya Pradesh,456770 Total Area - XXXX Sq.mt Bounded | Mr- DEVENDRA YADAY West-134 House Of Lal Singh S/0 Bapulal, North - 137/136 House Of Badrilal
Mrs. SANTOSH BAI As - East - Land Of Survey No. 386, West - Common Road & Govt School, &Ratan Lal S/0 Bhagwan Singh, South - House Of Narayan Singh
North - Survey No. 381, 382,382/589, Land Of Ambaram Ji, South - Shiv| MP/IDR/UJJN/A000002855 11/02/2026 Property Is Situated At, 34, NA, NA, Phn 46, Vill Ramdi, Devnarayan Mandir,
Mandir And House Of Devi Singh Mr. SHNKAR LAL Rs.594034/- Tarana, Rural, Ujjain, Madhya Pradesh, India - 456770 Total Area - 182 Sq.mt|
MP/IDR/UJIN/AOO0002376  |11/02/2026 | PHN 25 Plot No 117 127 Village Kharkhedi Tehsil Tarana Dist Ujjain -| MIS- RAJKUNWAR BAI Bounded As - East - House Of Ram Singh, West - Road, North - House Of
Mr. RAMESWAR JI Rs.574453/-  |456770 ,Rural , Ujain, Madhya Pradesh , India - 456006 Total Area Seetarsm S/0 Shivial, South - House Of Shyamlal S/o Baldev
Mrs. Prem Bai -138 Sq.mt Bounded As - East - Aam Rasta & House Of Ganpat, West| MP/UJJ/AGAR/AD00000715 | 11/02/2026 Property Is Situated At, Survey No. 180(b) House/plot No. 39(b), Situated At
- House Of Sodan & Charan Singh, North - Rasta & House OffMr. SUJAN SINGH SONDHIYA |Rs.622235/- Gram Surjani, Surjani, School Ke Pass, Phn 52, Rural, Tehsil Nalkheda, Dist.
Radheshyam Verma, South - Rasta Mrs. Thana bai SONDHIYA Agar Malwa, Madhya Pradesh, India - 465230 Total Area - 101 Sq.mt
- - - Mrs. Labu Bai Bounded As - East - Gali, West - House Of Mr. Goverdhan Singh S/o Chandra
MP/IDR/UJJN/A000001369 | 11/02/2026 Property s Situated At ,House No. 61/1, Gram Aabadkhedi , Patwari Halka Singh, North - Common Road, South - House Of Bheru Singh S/0 Ratan Singh
Mr. Ratan Singh Rs.681998/- No. 10, Tehsil Tarana , Dev maharaj Mandir, Rural , Ujjain , Madhya Pradesh ,
Mrs. Dipu Bau India - 456665 Total Area- 230.76 Sq.mt Bounded As - East - Way, West -|MP/UJJ/AGAR/A000000585 | 11/02/2026 Property Is Situated At, House No. 139, 140, 141, Situated At Ph.no. 18,
House Of Lakhan, North - Way, South - Common Way Mr. VIKRAM SINGH SISODIYA |Rs.718146/- Situated At Gram Daudkhedi Gram Panchayat Khimkhedi, Th- Agar Dist Agar|
MP/IDR/UJIN/ADD0002265 | 11/02/2026 | Property Is Situated AL, Survey No. 198, PHNO. 18, Gram Khambukedi, Th | > " 01" et Bounod A - ot Houes 61 Rod S pursineh, West - s
Ms. SANJU BAI Rs.1142748/- | Tarana/Makdone, Dist. Ujja , Rural , Ujjain , Madhya Pradesh , India - North - House O Rod Singh Pursingh, South - Rasta ' ’
Mr. Narabesingh SO 456665 Total Area- 9520 Sq.Ft/0.088 HEC. Bounded As - East - House Of ’
Gajrajsingh Dhara Singh S/o0 Kesar Singh, West - House Of Sodan Singh And Narendra, | MP/IDR/UJJN/A000001995 11/02/2026 Property Is Situated, Survey No 234/2/1, Gram Lasudiyadevsi, Tehsil

Late Ms. Shakuntla Bai Through
legal Heirs
Mr. Badrilal Pandya

Rs.2171761/-

Mahidpur, Gram Panchayat, Ujjain, Semiurban, Ujjain, Madhya Pradesh,
India - 456443 Total Area - 380 Sq. Mtr. Bounded As - East - Land
Survey No. 234/4 House Of Krapal Singh Solanki, West - Land Survey
No. 234/2/2, North - Common Rasta, South - Land Survey No. 235/1
Sardar Singh S/0 Nhagwan Singh

Indore (M. P) Pin Code 452010.
Date: 19.02.2026

Ifthe said Borrower/ Guarantor fail to make payment to HHFL as aforesaid, HHFL may proceed against the above secured assets u/s 13(4) of the said act and applicable Rules entirely at the risks, costs and consequence of the Borrower / Guarantor. For, further details, please contact to
Authorised Officer Mobile No. - Vaibhav Shrivastava - 7987969803, Syed Shoaib (ARM) - 8770818029, Rajesh Chakotiya - 8435571111, Shivam Sharma - 7509999827, and Address Regional Office : 101 B, 1st Floor Hinduja Housing Finance, NRK Buisness Park, Vijaynagar,

Authorised Officer - Hinduja Housing Finance Limited

ALL THAT PIECES OR PARCELS, OF LAND/ PROPERTY AS UNDER
TOGETHER WITH ALL THE PRESENT/ OR FUTURE STRUCTUTRE
BUILDINGS INSTALLED/ TO BE INSTALLED AND FUTURE RIGHTS TITLES
INTEREST, OF MUKESH SHARMA S/O GOPAL SHARMA, THEREIN AHOUSE
BUILT ON PLOT NO. 90, ADMEASURING 750 SQ. FT,, |.E 69.64 SQ. MTRS., ON
THE LAND BEARING SURVEY NO. 714/4, 714/5, 714/6, 714/7, 714/8, 714/9,
714/9, 714/10 AND 717/5, SITUATED AT HIMMAT VIHAR COLONY, WARD NO.
19, RATLAM, TEHSIL AND DIST. RATLAM- 457001, MADHYA PRADESH, AND
BOUNDEDAS FOLLOWS: -

ON OR TOWARDS EAST
ON OR TOWARDS WEST : HOUSE ON PLOT NO.89

:HOUSE ON PLOT NO.91

ON OR TOWARDS NORTH : PLOT NO. 103
ON OR TOWARDS SOUTH : ROAD
Sd/-
Date :16.02.2026 Authorised Officer
Place : RATLAM SAMMAAN CAPITAL LIMITED
(FORMERLY KNOWN AS INDIABULLS HOUSING FINANCE LIMITED)
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